l'!-[m-lmﬂ_])lnjrlgl Judge-cum= Chairman,

Distriet Legnl Services Anthority, IKKhunti.

Sir,

Perused the Note of the Assistant, D.L.S.A., Khunti. The Payment of 06 Jail PLVs may
be made as per the chart attached from April 2015 to December 2017 of total Rs 1,05,950/- (Rs.

One Lack Five Thousand Nine Hundred fifty only) from the NALSA fund.

Hence, if your good sclf approves the payment of honorarium of 06 PLVs of total Rs
105,950/~ (Rs. One Lack Five Thousand Nine Hundred fifty only) from April 2015 to December
2017 may be made from the NALSA fund as per the chart attached.

| _ fg/\ A @
\b
ecretary,

D.L.S.A., Khunti.
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Office of district Legal services authority, Khunti

The Secretary,
DLSA, Khunti.

Sir,
In the light of JHALSA Letter No. 2829 dated 30.07.2015 R/W Ref: No. JHALSA/3177

dated 19.012.2017 where by DLSAs were directed for making Payment of honorarium to Jail
Inmates enrolled as PLVs. There are 06 Jail Inmates working as PLVs in Sub Jail, Khunti in the
different Period namly 1. Durga Munda 2. Manoj Lugun 3. Rajni Kushum Mundu 4. Mikhiyl
Topno 5. Mira Khalkho and 6. Sanjay Purti. At present only Durga Munda and Sanjay Purti are
working as PLVs and other four have already been released from Sub Jail, Khunti on different

Dates.

As per report received from the office of Superintendent, Sub Jail, Khunti vide different
letter numbers as Letter No. 94/ Khunti dated 30.01.2017, Letter No. 114/ Khunti/jail dated
03.02.2018 and Letter No. 140/ Khunti/ Jail dated 09.02.2018 regarding the attendance and

performance of Jail PLVs duly Sealed and signed by the Superintendent, Sub Jail, Khunti have
been received. As per aforesaid reports of Jail Administration the detailed working performance

of Jail PLVs deputed at Legal aid Clinic, days wise and Month wise is annexed herewith on
separate sheet for kind perusal of your good self.

As per Ref: No. JHALSA/1825 dated 01.07.2017 the PLVs are enti
of Rs. 250/- per working day till 30.06.2017 and entitled to get Rs. 400/-

01.07.2017.
Hence, the proposal may be put up before Hon’ble Chairman, DLSA, Khunti for

approval of payment of honorarium to the Jail PLVs as per the chart attached from April 2015 to

December 2017 of total Rs 1,05,950/- (Rs. One Lack Five Thousand Nine Hundred fifty only)

from the NALSA fund.
Dty

Assistant 1SV\%
D.L.S.A., Khunti

tled to get honorarium
per working day from
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Payment of Honorarlum of Jail PLVs {(Jail In es) from I\prl[ 2015 10 Decamber 2017

Month Durga IMnnoj Rajni | Mikhil ‘\.m]u\r Mlm Tatal
Munda Lugun Kushum Topno Purtl Khalko
Mundu | _ )
April 15 | 08 | o8 - |~ = = 16
| May 15 | 08 | 08 ) Y el - a L
June 15 | os | 08 - N - 6
Jul 15 | 08 | 08 - I B 16
bng | 04 | 03 01 Joa |- |- 12
[sep 15 [ 04 | 02 - LLE N .} S R 10
| Oct 15 [ 03 |01 01 0 o |« _ lce
[Nov1s [ 03 [ 03 02 03 ___Jo3 [~ f1a
[ Dec 15 | 03 [ 03 01 03 R S S |
[Jan16 | 03 [ 03 01 03 L R R
[ Feb 16 [ 05 | 05 - 0s e _elm o 138
[ Mar 16 | 04 | 04 01 04 IR R 13
| April 16 | -- 04 . 00 P o | R
| May 16 | 05 04 - 05 i KN T
[ June 16 | 03 03 03 03 03 [~ |15
[Jul 16 | 03 |03 02 01 00 [~ |10
| Aug 16 [ 03 [ 03 02 03 01 - |1
| Sep 16 | 03 01 03 01 02 |- |
| Oct 16 | 03 03 01 03 - o1 fn
[ Nov 16 | 04 - 04 04 - 10a 16
| Dec 16 | 05 | - 00 -- L
| Jan 17 [ 05 - - 05 - 04 |wm
| Feb 17 | 05 - - 02 02 Jos |1
| Mar 17 | 05 - - 04 01 02  J1
| April 17 | 08 - - 08 - - NEC
May 17 | 08 [ - = 08 - I R
June 17 | 08 [-- - - - T 08
Total Days | 129 [77 22 72 21 |18 339
Amount @ /32,250/- ’19,250; 5500/~ 118,000/~ | 5,250/~ | 4,500/~ |
250 per day
[Jul17 | 08 | -- - - - A
Fg 17 [ 08 [ = e " S - iR
Sep 17 | 08 [ - i - = - g
| Oct 17 | 08 - - - o o8
E\rov 17 | 08 [ - - - 01 - |09
Dec17 |08 |- - - 04 - |12
Total Days | 48 | - - - 05 - 53
Amount @ { 19,200/- } - - P 2000/- |- |
400 per day
Totalb amount | 51,450/ ’ 19,250/- | 5,500/- | 18,000,- 7,250/~ | 4,500
Payable

Total amount Payable to the Jail Inmates -1, 05,950/-

Submitted HM ;\ rbfv’/ 8

Sm.n'l.lr
Ass:stant DLSA, khuntl DLSA Kllll":lli

Scanned by CamScanner



